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(i) BORAX MORARJI LIMITED:

of IP/DP grades of Borax ang Boric
Acid without the approval of  the.

Government = betweén the years 1974
and 1977 in violation of Drugs (Price
es Control; Order, 1970. The com-
pany wag allowed an increase in the
- prices of the sald two grades of Borax
Boric Acid by tbe Government with
effect from 5th December, 1977. The
company has replied to the show
cause notice {ssued to them in regard
to the violation of DPCO, 1970 betwe-
en 1974 and 1977. The reply is under
examination in conmsultation with the
Department of Lega] Aftairs,

 Distinetion in New Drug Policy bet-
ween Foreign/Indian Companjes

§896. SHR] CHATURBHUJ: Will
the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS he
pleased to state:

(a) what is the distinction i new
Drug policy between foreign compa-
nies, companiey with foreign equity
upto 40 per cent and companies hav-
ing no foreign equity (totally Indian);

(b) whether it is a fact that incen-
tives/concessions have been provided
for totally Indian companie; in the
new Drug policy vis g vig compenies
having foreign equity upto 40 per
cent; and.

{e) why this has beep, done when
Hathi Committee hag clearly recom~
mended distinction between compa-
nies having forelgn equity of more
than 26 per cent and those having no
foreign equity and those with having
foreign equity upio 26 per cent: how
the position is proposed to be rectifi~
ed? . .

THE MINISTER OF PETROLEUM
.. CHEMICALS AND FERTILIZERS
“{SHRI H N, BAHUGUNA): (a)
Under the New Drug Policy, a com~
"~ pany having more than 40 per . cent
direct. foreign equity: is eomsidered 1o

(¢) The Hathi Committee 'was of
the view that forelgn undertakings -
operating in the couniry should be dir«
ected to bring down their equity’ to
40 per cent forthwith and further
reduce it progressively to 28 per cent
Under the Foreign Exchange Regula-
tion Act, 1973, (FERA) which is &p-
plicable to all industries including the
Drug industry, only companies in
which the foreign equity is more than
40 per cent are required to obtain
the Reserve Bank of India's permis-
sion to carry on their activity in
India. It was decided to adopt the
same norm in defining a foreign com-
pany under the New Drug Policy as
well. : : .
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